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Government of Jammu & Kashmir 
Revenue Department 

Civil Secretariat 
Notiflc~lon 

Jammu, the JJ March, 2018 

Sl\0: /38 - In exercise ol 1he powers conferred by clouse(bl of 
seclion 3 ol the Jammu and Kashmir Grant of Permanent Resident 
Cellilicole !Procedure) Act. 1963 (Act No. XIII of 1963). and in 
wpersess1on of all previous Notifications issued in this behalf. the 
Government hereby appoint Sh. lnderjeet Singh Parihar (KAS) Sub 
Orvisional Magistrate Cl1hatroo to be the competent outhorily for 
fhe purposes ot the said Act wifh1n the territorial junsdiction of Sub 
Oivbton Cltl'llaroo of District Kishtwor. 

By order of the Government of Jammu and Kashmir. 
Sd/-

(Shahid Anoyatulloh)IAS 
Commissioner/Secretory to Government 
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